GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
RAJYA SABHA
UNSTARRED QUESTION NO. 584

TO BE ANSWERED ON 24.07.2025

JUDGES' VACANCIES IN CGIT CUM LABOUR COURT

584. # SHRI SHAKTISINH GOHIL:

Will the Minister of Labour and Employment be pleased to state:

(a) since when the number of judges posts are lying vacant in the
Central Government Industrial Tribunal (CGIT)-cum-Labour Court,
Ahmedabad, Gujarat;

(b) the number of judges currently working in CGIT-cum-Labour Court,
Ahmedabad; and

(c) by when the vacant posts of judges will be filled?

ANSWER

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT
(SUSHRI SHOBHA KARANDLAUJE)

(a) to (c): The number of post of Presiding officer in Central
Government Industrial Tribunal-cum-Labour court (CGIT-cum-LC),
Ahmedabad is one and the post is vacant since 21.03.2024. The
process of appointment of Presiding Officer was initiated on
09.02.2024, however, the selected candidate did not accept the offer
of appointment for the post of Presiding Officer, CGIT-cum-LC,
Ahmedabad. Therefore, the process has been initiated again on
19.05.2025.
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